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oail to public interest, the Commission
passes orders in terms of Section 36 D of
of MTRP Act. Any violation of the said
orders passed by the Commission is puni-
shable under Section 48 C of the Act.

(English]

Expert committee on functioning of
State ‘Electricity Boards

*864. SHRI V. TULSIRAM :
SHRI P. M., SAYEED : Will
the Minister of ENERGY be pleased to
state : '

(a) whether the Chairman, Advisory
Board on Energy. has recommended to
Government to appoint a high powered
committee to study the functioning of the
State Electricity Boards in the country;

(b) if so, whether Government are

considering to appoint such a committee;
and

(c) if so, the time by which the Commi-
ttee is expected to be set up together with
the terms and conditions thereof ?

THE MINISTER OF ENERGY (SHRI
VASANT SATHE) (a8) The Advisory
Board on Coergy has suggested the appo-
intment of a1 expert committee to exa-
mine 1h: working of the State Electricity
Boards.

(b) The working of State Electricity
Boards has been studied in detail by sev-
eral bodies and measures to strengthen
them are being implemented.

(c) Does not arise,

Production of Penicillin

*865. SHRI K. P. SINGH DEO :

Will the Minister of INDUSTRY be plea-
sed to state :

(n) the total productnon of Peniciilin
in tbo country dunns 1982.83 and 1984-

(b) the feason.art'ot ‘fan_ in prb,ducﬁon ;
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(d) what is the policy for fmh' pﬂni-
ssion for this essential drug ? \

- THE MINISTER OF INDUSTRY
(SHRI NARAYAN DATT TIWARI)
() The total production of Penciliine ia
the country during 1982-83 and 198485 was
of the order of 358,37 MMU and 221.68
MMU respectively.

(b) The reasons for fall in the produc-
tion are marketing constraints and techooe
logical problems in HAL and IDPL and
power shortage in Standard Phsrmacﬂlti-
cals.

(c) The total annual licensed capacity
of Pencillin in the country is 637.00 MMU,
The percentage of production of total
licensed capacity during 1984-85 was
34,70%,. :

(d) Under present Drug Policy manu-
facture of Penicillin is reserved for publie
sector undertakings.

Manufacture of duplicate slectrie
faps o f popular brands

“866. SHRI M, RAGHUMA
REDDY : Will the Minister of INDUS-
TRY be pleased to state :

(a) whether Government have recei
ved complaints against some units mang-
facturing duplicate electric fans of popular
brands at Rampura-Hansapuri Road, Tri
Nagar, Delhi;

~ (b) whether any action has so far been
taken to save the customers from this
duplication; .

(c) the measures proposed to be
taken against such manufacturing units
and the concerned local police officers ?

THE MINISTER OF INDUBTRY

(SHRI NARAYAN DATT rmm 1 (8)
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